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Tbey do DOt show a. mucb Interest as I 
tboulht, the subject would evoke, io this 
country. But I have requested the Gajen-
draladkar Committe. to complete their 
labours as quickly as possible: In fact, I 
have told them tbat It is Shrt Madbu 
umay"s Bill and I cannot Indefinitely tell 
him that the Committee's report Is cominl. 
I would like to Inform Shrl Madhu Llmaye 
thai It hal created a distinct r Impressloo on 
Justice Gaj.ndraladkar. I hope, the Com-
mittee's report would be available by the 
end of July after whlcb tbe matter will be 
taken up. 

I think, I have answered all the points 
and I do not want to make any general 
points. I want to conclude by saying thal 
this University Grants Commission (Amend-
ment) Bill, which ~  now become an Act. 
usher In a new era of academic development 
In the field of our education. 

MR. DEPU1Y·SPEAKER I Tbe ques· 
tlon is : 

"That tbe Bill, as amended, bo pas. 
sed." 

The mOlion was adopltd. 

MR. DEPUTY·SPEAKER: We now 
take up the Private Mrmbers' Business. 
We have encroached upon this Private Mem-
bers' bu,lness which is a very precious right 
of tbo hon. Members, and, I think, we shall 
extend It by 15 minutes at the end. Shrl 
Randblr Singh. 

SHRI C. K. BHATTACHARYYA : 
Before this discussion bealns, I may malte 
a request to )ou. My Resolution comes 
nellt. I may be given two or three minutes 
at the end to move my Resolution. 

IS.IS bn. 

COMMITTEE ON PRIVATE MEM. 
BERS' BILLS AND R.ESOLU. 

TION 

SIXTy·THIIlD REPORT 

SHRI RANDHIR SINGH (Rohtak)' 
I bel to move I 

"That tnl. House do agree with the 
Slxty·thlrd Report of the Committee 
on private Members' Bills and R..,o. 
lutlons presented to Ihe House on tho 
13th May. 1970." 

MR. DEPUTY·SPEAKER: Tbe ques· 
tlon Is : 

"That Ihls Houso do agree with tho 
Slxly-thlrd Reporl of Ihe Cowmltteo 
on Privale Members' Bills and Reso. 
lutlons presenled 10 lbe House on Ihe 
I3lb May, 1970." 

The mOlia" was udopted. 

IS.16 bu. 

RESOLUTION RE I ECONOMIC 
AND SOCIAL PROBLEMS OF 
WEST BENGAL-Con/d. 

MR. DEPUTY·SPEAKER: We shall 
now lake up further consideration of Ihe 
Resolullon moved b) Shrl Indrajit GuPta. 
Shrl Indrajl\ Gupla 10 conllnue his sperch. 

SHRIMATI ILA PALCHOWDHURI 
(Krlshnager) :  I have an amendment 10 tbe 
Resolution. It bas bren circula'cd also. 

MR. DEPUTY·SPEAKER: ThaI you 
can move ahlr hi' speech Is over. 

SHRI INDRAJIT GUPTA (Allpore) : 
Mr. Deputy-Speaker, Sir, ahh('ulh Ibe 
Minister Incbarge Is busy some olher 
confabu lallons at Ihe momfnl, for Ihe 
ben,flt of the HOllse, I would like 10 read 
OUI the lelt of Ihe Resolution which I 
moved on Ihe last occasion. It reads I 

"This House Is of opinion Ibat, In 
Ihe administration of West Benlal 
under Presldenl's rule, Government 
,hould live lop prlorlly 10 solullon 
of urgenl economic and social 
problems sucb as land reform, 
unemployment, refullee rehabllllalion, 
development of CalcUlla, elc." 

Now, I wlsb to make It quite clear al 
the very OUliel Ihal I do not barbour lbe 
.1I,htest illusion Ihal the prebtems whl<h I 

propose to hllhlilht can be tackled by Ihe 


